
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION NO. 908/2024 

 
IN THE MATTER OF: 
KANEEZ​ ​ ​ ​ ​ ​ ​ ​   ..APPLICANT 
​ ​ ​                         VERSUS 
DY COMMISSIONER MCD​ ​ ​ ​ ​ .. RESPONDENT 
 
​ ​ ​ ​ ​ ​   ​ ​            NDOH-11/12/2025 
                                                        INDEX 

 

FILED BY-  

 
 

NARENDER PAL SINGH  
Advocate for MCD 

CH. #8 Lawyers chamber  
Patiala house courts,  
New Delhi- 110001 

K-18, LEVEL-1  
Green Park Main, 

New Delhi- 110016 
NEW DELHI                                                                                               E-mail-danubecounsulting@gmail.com 
DATE- 10/12/2025                                                                                       Mobile- 9311010090 

SR 
NO. 

 PARTICULARS PAGE NO. 

1. STATUS REPORT ON BEHALF OF 
MUNICIPAL CORPORATION OF DELHI 
(RESPONDENT NO 01) WITH RESPЕСТ 
ТО ОRDER DATED 19.09.2025 

01-02 

2.  ANNEXURE -A DEATH /CERTIFICATE  03 

3. ANNEXURE -B REGARDING 
PERMANENT DE- SEALING PROPERTY 
NO.F-115 STREET NO.4 NEAR CHAND 
MASJID SHASTRI PARK DELHI -110053 
IN Appeal No. 444/2024 

04 
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